
NIRMA UNIVERSITY 
 

Nirma University was established by the initiative of 

the NIRMA EDUCATION AND RESEARCH 

FOUNDATION (NERF). The University was 

established in the year 2003 as a statutory university 

under a special act passed by the Gujarat State 

Legislative Assembly. It is recognized by the 

University Grants Commission (UGC) under Section 

2(f) of the UGC Act. The University is duly accredited 

by National Assessment and Accreditation Council 

(NAAC) with     “A” Grade. The University is a 

member of Association of Indian Universities (AIU) 

and the Association of Commonwealth Universities 

(ACU). Functioning under the aegis of NERF, the 

University consists of Institute of Technology, Institute 

of Management, Institute of Pharmacy, Institute of 

Law, Institute of Science, Institute of Architecture and 

Planning, Institute of Commerce, Department of 

Design.  

The University is identified with cutting edge research, 

robust academic programmes, quality teaching learning 

process and over-all personality development 

interventions of its students. The 110 acres sprawling 

state of art campus provides refreshing environment 

and stimulates intellectual growth and creativity. 

 

INSTITUTE OF LAW 
 

Institute of Law was set up under the aegis of Nirma 

University in the year 2007 with a vision to promote 

excellence in the field of legal education and to meet 

the ever increasing demand of the new and innovative 

legal education. The Institute is committed to exploring 

multidisciplinary approaches through its unique 

curriculum and revolutionizing legal education through 

modern pedagogies thereby adapting to the changing 

world in which law professionals operate.   

 

 

 

SPECIAL ACHIEVEMENTS 
 

 The Institute was conferred with the Institutional 

Excellence Award, 2012 for being the best among 

the most preferred law colleges in SAARC 

Countries by Society of Indian Law Firms (SILF) 

and Menon Institute of Legal Advocacy Training 

(MILAT).   

 Ranked Third Best among Private Law Schools in 

India by Career 360 Magazines, January 2016 

 

CENTRE FOR CONTINUING EDUCATION 
 

Nirma University has established a Centre for 

Continuing Education with the following objectives: 

 

 To provide Need-based Continuing Education, 

Knowledge, and Training etc. in various fields to 

all stakeholders.  

 To assist working professionals in the industry in 

widening their knowledge base and in improving 

their skills. 

 To arrange Workshops, Lectures, Seminars, 

Services, on requests. 

 To identify employment potential areas and to 

conduct competency-based skilled development 

programme. 

 To conduct Vocational Training to meet the 

specific needs of industrial businesses. 

 To conduct short duration and long duration 

programmes in Management, Engineering and 

Technology, Pharmacy, Science, Law and 

Architecture. 

 To conduct Training Programme for Competitive 

Examinations. 

 To coordinate the continuing education 

programme offered by various Institutes at the 

University level. 

 

 

 
 

Capacity Building Program on 

International Taxation 
 

Date: 7th March 2020 to 8th March 2020 
 

Program Coordinator 

Amit K Kashyap, 

Asst. Prof of Law,  

Institute of law, Nirma University 
 

 

 
 

 

 

 

 

 

Conducted By 

Centre for Corporate Law Studies, 

Institute of Law, 

Nirma University 

Organised By 

Centre for Continuing Education  

Nirma University 



 

ABOUT THIS PROGRAM 
The objective of the course is to 

provide orientation with the 

contemporary aspects of 

international taxation, 

covering income tax and 

BEPS, which affect the 

corporate entities in India & 

cross border. This course 

would help the Legal 

professionals & students at large in achieving and 

sustaining their competitive edge in the area of 

International Taxation. 

The course is interactive in nature with a limited 

number of participants. 
 

OUTLINE OF THE PROGRAM 

Module I Principles of International Taxation 

& Global Tax Structures 

Module II  BEPS 

Module III  OECD MLI Convention 

Module IV  International Taxation & ITA 1961 

Module V  The finance bill, 2020  

 

 

RESOURCE PERSON  
Course faculty consists of eminent expert(s) in the 

concerned areas: 

Mukesh Patel 

Chairman, International Tax & Investment Consultants 

Visiting Professor, GNLU 

Shri Y.K. Batra,  

Former, Commissioner of Income Tax (Appeal), 

Ahmedabad 

Jigar Patel 

Executive Director of International Tax & Investment 

Consultants, Ahmedabad 

Visiting Professor, GNLU, AIIM. 

 

Kinjesh Thakkar 

Manager, Deloitte India 

Dr. Anjani Singh Tomar 

Associate Professor of law,  

GNLU, Gandhinagar 

Pradip K. Modi 

Chartered Accountant, PK Modi & Co. 

Board Member, PKM Advisory Services Pvt. Ltd 

Amit K Kashyap 

Asst. Prof of law,  

Head, Centre for Corporate law Studies 

Institute of Law, Nirma University, Ahmedabad 

Neeraj Sharma 

Asst. Prof of law,  

Institute of Law, Nirma University, Ahmedabad 

IMPORTANT DATES 
Receipt of Application              : 05/03/2020 

Confirmation of Selection         : 06/03/2020 

Commencement of Training     : 07/03/2020 

WHO CAN PARTICIPATE? 
Lawyers, Law Students, Interested faculty members 

from Law colleges and other academic Institutes, 

practitioners in tax advisory firms, tax specialists in 

commerce and industry, government officials who 

regularly encounter issues related to cross-border 

taxation, and anyone who desires to deepen or develop 

a comprehensive understanding of international 

taxation principles. 

HOW TO APPLY? 
The applicants are required to send completely filled 

in application form with photocopy of affiliations 

along with the registration fees, so as to reach the 

coordinator on or before 05 March 2020. 

Address for Correspondence: 
Coordinator – Centre for Continuing Education 

A Block, Nirma University 

Sarkhej-Gandhinagar Highway 

Near Chharodi,Ahmedabad 382 481, Gujarat 

Phone: 02717 241911-15, 07930642106  

FAX    :  02717 241917 

REGISTRATION FEES  
 

Fees Types of Participants 

Rs. 1000 Nirma Students 

Rs. 1500 External Students 

Rs. 2000 Professionals & Academicians  

 

Course materials will be provided to all the 

participants. All other expenses are to be borne by the 

participants. Registration charges are non-refundable. 

Participants are required to make their own 

arrangements for lodging, boarding and traveling. 

However, on request, the arrangement for 

accommodation can be made at University on 

chargeable basis which is very nominal.  
 

Fees can be paid by Demand Draft/Local Cheques only.   

 

Demand Draft / Cheques should be drawn in favour of 

“Centre for Continuing Education, Nirma University” 

payable at Ahmedabad. 

For further details, contact: 

Program Coordinator  

Amit K Kashyap 

Contact No 7600377946 

Email: amit.kashyap@nirmauni.ac.in 

 
                         Web site: www.nirmauni.ac.in 
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